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Raj Kumar Badyal, age 54 years, S/o Late Sh. Mangat Ram Badyal, R/o 
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(PWD) Department, Civil Sectt. Srinagar/Jammu
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  Learned counsel for applicant submitted that she does not press T.A. 

and seeks withdrawal. 

 In view of submission of the learned counsel for the applicant, 

T.A. is dismissed as withdrawn. No costs.
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